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FORMA
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Banknptcy Board of India (Isolvency Resolution

essfor Comorate Persons) Regulations. 2016) :

FOR THE ATTENTION OF THE GHEDITOR@L M/S EXCEL TIMBERS PRIVATE !MITEE_‘

e RELEVANT PARTICULARS
1. | Name of Comercta Debir

M/s Excel Timbars Private Limited
2 G
Incorporated / Registered
Comorate dentity No TUimited Liabiily

Identification No:6F comorste deblor

. | Addregs of the Registered Office and Principal™>
Ofice (iF any) of Carporate Deblor

ELIMITE

120101 KL2003PTO015870

Room No.Fp B(175 Kodampuzha Road Palta
Fi e P O Kozhikode B73631 Kerzla, India
(As per ROG recors) i

Isqlvency cammensemient drie in Especiol Corperald Devior. | 100212023 (Order Recelvad on 1310212023)

7. | Esfimata gale of clostre of insolvency resolutign fR0CesS:

12/0822023 :
. [Name and registration number of the CA Jasin Jose
msolvanicy professional acting as interim IBBUIPADO1/1P-PODBAS/Z017-2018/11305
resolution profassional

. |Address and e-mail of the Tnterim resciution| Jean e
i i ; Poomatiam Magaserr Mookannoor Po-be35T7
professional, asregistered with the Board Angamaly.kem!amﬁ_mbk_meg@@mmm
10, [Address and e-mail fo be veed for CAdasin Jose
gerrespandente with the interim fesoiution | 5D, Skyline mepe.ﬂmﬂumuummﬁws.l(wmaatm
Professional

Emal-caldsinexealpBamal com
11 Last dale for submission of ciaimes 27-Feb2023
Classes of credilors,

it any, under clause (6) of | na

-|sub-section (6A) of saction 21, ascertained by the

inlerim resolution professiona!

13, [Names of Insolvericy Professionals

idenified 1o act as Authotiseq.
epresentative of craditors in a class (Three

namesfor each class)

14, | {a] Relevant Forms ang Web fink: M@Qﬂmﬁﬁﬂmm

b} Dt of authotized represantalives a1 Available:

Netka 18 hereby given that fha National Gompany Law Trbunal fias ordered the commencement of 2
corporale insolvency resolution process of the MIs Excel Timbers Private Limited on 10/02/2023 [Order
tecsivadon 13/02/2023) :
Thecreditors of Mis Exnel

=

@®

o

NA

authofised spresentative of thie class Iy Ferm CA NotAppicable.
Submission of false ormisleading proofs of claim shall atirmct penalties.

Name and Signature of iriterim Resolitlion Professional: Jasin dJose. -

Date and Place;- 151022023 Aluva

BT R T it b




